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VI of 1894.

X1 of 1838,

Passep Y 1HE Govervor Geyerar o Invra v Couxern.

{Recetved the assent qf the Governor General on the Srd
February, $996 )

An Act to amend the Indian Tariff Aet, 1894,

WHEREAS it is expedient to repeal Sehedules TE
1o V, both inclusive, of the Indian Tariff Aet,

1894, as a,mended by Act XVI of 1894, and to sab-

stitute other Seheduvles for them ; 1t is hereby
enacted as folows :—

For Schedules II to V, hoth inglusive, appende& tc»
. Subsltltutwns ofdnixyv the sald Indian Tariff Act, 1894, as
chedules for Schedules g9 amended, the Schedules append,
%94: Oasv ’an-;A‘:;?g‘gé;[ IbI:; ed to this Act shall be substituted.
Act X VI, 1894.

SCHEDULE LIL.—(Imrorr Taxire.)

Arms, Ammunition snd Military Stores,

moludmo' aleo any articles, other than those in-
cluded in NOs 1 to 12 of this Sehedule, which
are “arms” within the meaning of the Indian
Arms Act, and any articles whick the Governor
General in Council may, by notification in the
Gazette of India, declare to be ‘‘ammunis
tion ” or “ military stores” for the purposes

of this Act. ‘ ,
Names of Articles. Duty.
‘ R &
1. Firearms other than pistols, including g
and ajr guns and rifles, for each . . 4]
2, Barrels for the same, whether single or
double, for éach . = . . . . 80 ¢
8. Pistols; for each .. T R ]
4, Barrels for the same; whether smv}e or
double, for each . . e . . 10 0
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’ Names of Articles.

8. Springs used for firearms, including gas and
air guns and rifles, for each - . . .

6. Gunstocks, sights, blocks and rollers, for each

¥. Revelver-breechss, for ensk cartridge thoy
will carry - . . . . . .

8. Extractors, nippers, heel-plates, ping, screws,
tangs, bolts, thumnb-pieces, triggers, trig-
ger-guards, hammers, pistens, platesand all
ether parts of a firearm (including a gas
and air gun or rifle) not herein otherwise

rovided for, and all tools used for clean-

ing or putting together or loading the .

: sawme, for each - . . . . .
9. Machines for making, loading, or closing car-
tridges, for each . . . .

20. Machines for capping cartridges, for each ,
Exception I— Articles falling under the 5th,
6th, 8th, 9th -or 10th head of the forego-
ing list, when thay appertain to a firearm
falling under the st or 8rd head, and ave
fitted into the same case with such firearm,
are free. .
Eaxception TT.—The following are also free,
namely :— ) '
(&) Arms forming part of the regular
equipment of an officer entitled to
wear diplomatio, military, ngval,
_or police uniform ;
{%) a sword, a revolver, or & pair of
" pistols, when accompauyng an
officer of Her Majesty’s Regular
Forces, or a commissioned officer of
_a volunteer corps, or certified by
the, commandant of the corps to
which such efficer belongs, or, in
the case of an officer not_attached
to any corps, by the officer com-
manding the station or district
in which such officer is serving, to
be imported by the officer for the
purposes of his equipment ;

{¢) swords and revolvers which are certi-

fied by an Inspector-General of

Police to be part of the ordinary
~ equipment of members of the

Police force under his charge ;

{d) swords forming part of the equip-

ment of native commissioned offi--

oers of Her Majesty’s Army ;

{e) swords for presentation as army or
volunteer prizes ; _

{f) arms, ammunition and military

stores imported with the sanotion
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.of the Government of India for
the use of any portion of the mili-
tary forces of a Native State inm
India which may be maintained
and organised for Imperial Ser«
vice;
(g) Morris tubes and patent ammunition
. i when imported by officers com-
* manding British and Native regi-
ments or volunteer corps, for the
instruction of their men.

Proviso 1.—No duty in excess of -ten per ’
cent ad wvalorem shall be levied upoun
any of the articles numbered 1 to 10 in
the foregoing list when they ave Iimported
in reasonable quantity, for his own pri-
vate use, by any person lawfully entitled
to possess the same.

Proviso 2.—When any articles which have.
been otherwise iraported, and upon which
duty has been levied - or is leviable under
numbers 1 to 10, are purchaséed retail
from the importer by a person lawfully
entitled as aforesaid, in reasonable quan-
tity for his own private use, the importer
may apply to the Customs-Collector for
a refund or remission (as the case may S -
o be) of so much of the duty thereon as is
in excess of ten per cent ad valorem ;
and if such Collector is satisfied as to - the
identity of the articles, and that such
importer is in other respects entitled to
such refund or vemission, he shall grant
the same accordingly. ’
- Tariff Rate of

valuation, duty.
£ a.
11, Guopowder, allsorts « « o o ad valo-
ipe 7M. L 10 per cent
12, All other sorts of arms, ammunition, and P °

military stores . . . o sy

—————

SCHEDULE ITL.—(ImporT TaRIFr.)
Liquors, Op1umM, SALT AND SALTED FisH,

No, Names of Articles, Por Rate of duty.
£ a.
1 | LiQuoRs—
Ale, beer and porter . +'|) Imperial gallon
Cider and other. fermented or six quart | ¢- 0 1
liguors - . . bottles, - i
Liqueurs . .« . . » " 6 0
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SCHEDULE IIL.— (Inport TARIEF)—contd.
Liquors, Opiud, SALT AND Savrep Fisu—contd,

No.

". Names of Arficles.

Per

Rate of duty.

Liquors—contd.

Spirit which -has been: rem-
dered effectually and per-
manently unfit for human
consumption .

Spirit wwhen used in drugs,
medicines, or chemicals in
a proportion of less than
twenty per cent of spirit of
the strength of London proofj

Spirit when o used in a pio-
portion of twenty per cent
and upwards.

Spirit, perfumed, in wood or
in bottles.,
Spirit, other sorts . .

Wines— .
Champagne and all other
sparkling wines mnot "con-
taining more tban 42 per
cent of proof spirit.
All other sorts of wines not
containing more than 42
per cent of proof spirit,
Provided that all sparkling
and still wines oontaining
more. than 42 per cent of
proof. spirit shall beliable
to duty at the rate applio-
able to spirit, other sorts.

ad valorem .

Imperial gallon
or six quart
bottles of the
strength of Lon-
don proof.

Imperial gallon
or six . quarb

bottles.

Imperial gallon:
" or six quarb
bottles of the
strength of Lon-
don proof.

Tmperial gallon

or six quarb
bottles.
» .

Op1uM,,not covered by a Gov-
ernment pass. )

s_ef of 80 tolas. «

R a f
Five per cent.

6 0

and the dufy to
be increased or
reduced in pro-
portion as the
strength of the
spirit exceeds or
is . less than
London proof,

8 O

6 O .
and the duty to

be increased or

reduced in pro-

portion as the

strength of the : .
spirit exceeds or .
is less than Lons- o
don proof, S

2.8

24 0

3, Sarr]
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'SCHEDULE T1L— {Intrort TARIFF)—concld,
Liquors, Optuy, Saur axD Satteo Fisu—concld,
No/. Names of Articles, Per Rate of duty.
318 o« . o . o | Indian. maund of | The rate at which
' ‘| 82zb avoirdu-| excise-duty is for
pois weight. the time ~being
' ' leviable on salt
manyfactured in
- the plave where
the import takes
place.
4| SaL1ED FIsH, wet or dry . | Indian maund of | Such rate or rates
| 8223 avoirdu. | of duty not ex-
pois weight, deeding  twelve
‘ annas, as the
Governor Gen-
eral in Council
may, by noti-
fication in the
Gazette of India,
from  time to
time prescribe,
SCHEDULE IV,—(Iurorr TARIFR)
GENERAL DUTIES.
N;). Names of Avticles, Per Vz;ll‘az:iti;%n. Duty.
Animals, living. R a.
1 | Horszs, CATTLE,'SHEEP,. ar}g all
other living animals of all kipds . Free.
Articles of Food and Duink.
2 |Corrze ., - . . . . awt, 70 0| Five
3 | Fruirs AND VEGETABLES, except per conts
fresh fruits and vegetables ot
separately enumerated, which are
free—
Almonds without shell . . " 48 0O »
»  intheshell - . . i 15 8 ”
Cashew or cajoo kernels . . 12 0 »
Cocoanuyts . « | thonsand 35 0 o
»s ' kernel (khopra) . owt, - 11 o I
Currants, European, in casgs . 10 O ”
1 ’ s in cang . " 22 0 ”»
» Persian . .7 . » 14 0} »




- SCHEDULE IV.—(Iuporr Typips)
' " GrNERAL ’DUZPJES-co7zﬁ¢.V

——— N
an | Names of Articles, | Per Ya;ﬂ:‘gifn.
Articles of Food and R a.
" Drink—contd,
8 | Feprrs anp VEaETARLES, excopt -
fresh fruits ‘and vegetables not
separately enymerated, which are
free—contd. i
Dates, dry, in bags, . . " cwt, 5 8
2 wet ” . . 0 2» 4 O
P » in pots and boxes . »e 8 8
Figs, Persign, dvied ' . . » 8 0
G&l'lic . : . . . ) » 5 O
Hops . . . . .
Pistachio nuts .« s . owt. 32 0
Prunes, Bugsora (4lu-Bokhara) . ” 20 0o
Raisins, black e, s 10 ¢
»  kishmish, Persian Gulf
_‘and Red Ses . -4, 2 15 ¢
» Munakka, Porsian Gulf o :
and Red Seq o * , » 0
»  othersoxts ., [ 7 - ad valorem
Walnuts . . e . owt, 10 o
All other sorts of fruits and vege-
tables =, . . . . e ad valorem
4 | GRAIN - AND" ~Puiss, including ‘ i
broken grain and .pulse, but not
including flour . . . . o e
6 | MINERAL aND ABATED Warress, h
and all unfermented and  nop.
aeoholio beverages . . e ad valorem
6 | Provisrons, OrnMaN's STORES aAND .
GROCERIES— ' :
- Bacon in canvas and cans, jowls
' and cheeks . . e B 014
o o (| tieree of 3 100 0
Beef and Pork ' owh.
S SR f ' * 7| barrel of 5 0
o 2 cwt. .
Biche de mer . . . . owth. " 50 0.
Butber ., , | 1 Ty 10
Cheese . . . 9 0 14
China preserves , . ‘ s | boz of six 5 8
ot ’ | jars, N
» fruit preserves, dry candied b 0 5.
oburh -, D cwt. b 0
Rish-maws . o « s 100 0.
Flour ’ . . . o | barrel on 20 0
N : Back of
<200

Duty.

Five
i
per cent.
e

"

»

3
Free,
Five

per ocent.

”»
*»
”»

”»

»”

”
1]

»
»»
”
"
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SCHEDUL® 1V.—(Turort TARIry) —contd.
GEnErAL DUTIES —contd,

Names of Articles, Per Varf:;!i;gn. [ Daty.
£ a
Articles of Food and
Drink—concld,
Provisiong, O1LMAN'S STOBES AND
GROCERIEE—COnNCld. ‘ .
Ghi . . . . . ewt. 40 0| Five
. per cent,
Groceries not otherwise deseribed . ad valorem »
"Pork hams . . . . 014 ’
Sago . . . . . cwt. 8 8 R
] Shark-ﬁns . . . 5 40 0 .
Singally and sozille . . . » 25 0 »
Tapioea . . . o » 9 8 o
Vinegar, European, in : wood .| Imperial 10 '
gallon.
» Porsian . . . s 1 8 v
country - . - . » 0 6 »
All other sorts of prov1slons,
oilman’s stores and groceries . i ad valorem s
SprcEs— .
Betelnuts—Goa - . . cwt. 17 0 "
,» —in the husk* . | thousand 20 »
»  —all other sorts . . ad valorem "
Cardamoms, Ceylon . . . owt. 150 © .
Chillies, dry . . . » 1 o}
Cloves - . . P . ’ 20 O .
., stems and heads . . » 40 1
"~ ,, in seeds, narlavang . " g8 8 »
Ginger, dry . . . . » 16 0 »
Mace . . . . . 1.8 .
Nutmegs . . . . . » 1.0 .,
" in ghell . . . » 0 8 i
Pepper, black . . . . owt. 16 0 ,
» ]-ODU . . . . ” . 7 0 ”
% white . . . . » 30 0 "
All other sorts of spices . . ad valorem »
Svaag, China, candy . . . owt. 20 O "
» o8 . . " 21 0 .
' c)ysta.lhsed beet . ” 13 0 '
w » -and soft, ﬁom
China . ” 13 0 o
5 " and soft, from )
Mauritivs - . » 11 o ”
” goft or raw, other than from
: Mauritius or China . » 10 0 ’
., all other sorts, including
saccharine produce of all )
kinds and confectlonery ad valorem »
TEa, black . . . R . 0 8 »
» greem ¢ . . . e » 012 5

Chemicals,




1896.]

SCHEDULE IV.—(Inrport TARIEr)—contd.,

GeverAL DuTiEs—contd..

No,

10

1

Names of Articles, Per- Va;fx:;]i‘gn. Duty,.
Chemicals, Drugs, Medicines )
and Narcotms, and Dyeing
and Tanning Materlals. ’ 2 a.
CHEMICAL PRODUCTS AND PEE-
PARATIONS—
Acid, sulphuric . . . i} 0 2| Five
. per cento
Alkali, country (sa]]l khér) . cwt, 18 ”
Alom . . . " 5 0 o
Arsenie . . . . ”» 21 8 »
" ,,  China mansil < » 17 0. ”
Biéarbonate of soda . . 5 7 0 .
Copperas, green . . . » 3 0 "
Explosives, namely, blasting
gelatine, dynamite, roburite,
tomte, and all other descrip:
tions, and including detona~ )
tors and blasting fuse . . . ad valorem '
Sal ammoniac . . | ewt 37 0 -
Sulphate of copper . . . . 15- 8 o
Sulphur (brimstone), flour- . s 6 0. »
» (' » ), roll . » 5 12 | .
( » ), rough . ”». 4 8 e
All other sorts of chemical pro- : :
ducts and preparations, in-
cluding saltpetre and borax - ad valorem) o5
Drues, MEDICINES, aND Narco-
TICE—
Aloes, black: . . . . cwt, 14. O s
5, Socotra . . . ’. 30 0 »
Aloe-wood -« . . . i 6 0 »
Asafcetida (hing) . . . owt, 65 0 »
e, coarse (hingra) - » 21 0 »
Atéry, Persian . ». 15 0 .
Bdnslochan (bamboo camphor) i} 0 4 »
Brimstone (amalsdra) . . cwt, 50. 0 "
Calumba or Colombo root.. . . ’ 7 0 .
Campbor, Bhimsaini (bards) . 70. 0 -
» refined, cake . ‘. » 1 4 "
" crude, in powder .. ”. 012 »
Cassia lignea cwt. 22 0 »
China root (chobchml) rough . 8. 0 s
» ”» ( ” )1 Scraped, ». 17 8 ’»
Cubebs - . “ a ». 25 8 »
(lalangal, Cbina . . e o 7 0 '
Pellitory (akalkéra) . . » 40 0 s
Peppermint erystals, from Chma, )
and Japan . il 11 8 "
Quinine and other alkalmds of
chinchona , . e . Fise,




1

12

13

Naiueh of Articles,

Valuation,

Tariff

Chemicals, Drugs, Medwmes
and Narcotics, and ]byemgf
and Tanning Materials—.
contd. :

Drouas, MEDICINES, AND Narco-
TICS—dontd.

Salep. . . . e e

Senna leaves . .
Storax, liquid (rose melloes) .
Tobacoc, unmanufactursd .
manufactored . .

AN other sorts of drugs, medi-
emea, and mnarcotics, exce‘pt
opium (for whieh see’ Sched-

ule ITI) . . .

| DY®Ine AND TaNNING ] \'IATERXALB~

Aljzarine'dye, dry, 40 pel' cent,
” b1} » »
,60 »
70,
80
’” ” » 100¢ 1] ’
’ » liquid, 10° -
”» . 52 » 16 ”
33 w207
Aniline  ,, ,, indige blae
» dry . . .
Avar bark . . .
Buzgand (gulplsta)
Cochineal . . .

Gallouts (myra,bolams) . -

o Pergian -, . .
Mbdder or manjit’ . . .
Orchilla weed . ‘ .
Sappan wood and root
All other sorts of dyemg and

tarining materialé . .

Metals and Manufactures off
Metals:: ‘
Haipwase anp CUTLERY,in Tud-’
ing ironmengery and " plated:ware,
and alsoincluding machines, tools,
and jmplements to be worked by
maniial ot animal labour,:except®
~water-lifts, sugar-mills, oil-pféssés,
and parts thereof, and any:other
machines and parts of mackines’
ordinarily used in- processes of’
huébandry, .or for the prephration
for use or for sale of the products

h

e
)

Five
£ o per cent..
Fi;,ée.
Five
per cent.

- “PL

BY RO
—
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SCHEDULE TV.—=(Turont Truter)=

GexeraL Durres —contd,

No. |, ' ‘Names of Articles, Per Vsllru?tlitzn. Duty,
 Metals and Manufactures of | : . : S
Metals—eontd. : . R a |
of husband’ry which the Governor'| . '
General in Council may, by notifi- ’ . )
cation in the Gazette of Indisg, )
exempt, all of which are free e ad valorem| Pive
14 | MACHINERY, namely, prime-movers, | ‘ per cent.

i

and component parts
. ‘ . thereof, including; \
boilers and eomponent
: parts thereof ; also in-
cluding locomotive
and portable engines,
steam-vollers,. fire-en-
gines and other ma- .
chines in which. the | :
prime-mover i not |
separable from the’
operative parts v
(and component palts
thereof), meaning machines or sets
of machines to be worked:by elec-
tric, steam, water, fire, or other
ower not being manual or animal
abour, or which before - being’
brought into userequire tobe fixed
with reference to other moving :
parts ; and which are intended for—{ |: o

(@) the preparing, ginning, :
pressing, spinoing, weav- | : E
ing, sewing, kuitting, [ ; s - Freé.
bleaching, and dyeing of |
cotton, jute, hemp, silk, |
wool or other fibres and
any other process inter-
vening between the raw’|
roaterial and the finished
product as_ packed ready | |.
tor the market ; ' .

(b) the smelting and mlllmg of | ’
jron and other metallie |
ores and the manufacture ||
of iron; steel, and other
metals;

(c) the manufacture of leather,
sugar, indigo, silk, pa-| | N
per, soap, gas, oil, flour, | | '
cordage, rope, and twine; | |

(d) the mﬂlmg of rice 1

(¢) the manufacture of teain all

its stages, from the drying
of the leaf to its packing ,
for the market inclusive ; / '

P
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'SCHEDULE IV.—(Import TARIFF)—contd.

GENERAL DuTiEs—contd.

No. Names of Articles. Per

Metals and Manufactures of
Metals —contd. ’

MacrinERY (and component parts
thereof), meaning machines or sets
of machines to be worked by
electric, steam, water, fire, or other
power not being manual or animal
labour, or which before being
brought into use require to be fixed
with reference to otber moving
parts; and which are intended
for—conid,

the pulping of coffee;

printing presses ;

foundries and workshops of

iron and other metals ;
railway workshops ;

the refining of petroleum,

and the manufacture of
vegetable oils 3

the- crushing of bones and_

bricks ;

the manufacturs of lac;

potteries ;

sawmills ;

agriculture, mining, naviga-

tion, dredging and pump-
ing;

snch other manufactures
‘and industries = ag the

GQovernor  General in
Council may from time
. to time speaify; :

Provided that the term does not in-
clude tools and implements to be
worked by mauvual or animal
labour, and provided also that only
such articles shall be admiited as
component parts of machinery as
are indispensable for the working
of the machinery and are, owing
to their shape or to other special
quality, not adapted for any other
purpose.

Note:—Machinery and ecomponent
parts thereof made of substances
other than metal are included in
this entry. . ) )

MacHINERY and component parts
thereof not included in the fore--|
going exemptions

14

—

Tariff

Valuation, | Dvtts

R a.

Free.

Five
per cent.

ad valorem

' 156, MgeTaLs




SCHEDULE 1V.—(TsporT TARIFF)——contd
GENERAL DUTIEs—contd

Na, Names of Articles, " Per V;Il‘ﬂ’;ﬁfon' Duty, i
Metals and Manufactures of R a.
Metals—contd.
15 | MErats, unwrought and wrought, :
and articles made of metals— \
Brass, beads, ghungri, China .| thousand 0121 Five
,»  foil or dénkpana, white, . per cents
10} in. X 4} in. .| hundred 1 4 »
leaves.
» foil or dénkpana, eoloured.
10} in. x 4% in. . ” 112 .
ps cold ., . owt. 26 0 ”»
» -sheets, flat orin mlls, very ‘
hin , . . . » 100 O .
y» Wire ., . " 0 7 »
all other sorts . . lad valorem .
Copper, Australian . . N owt. 0 a,
» bolt . . . . ’ 50 0 "
. brazier’s and sheets .. . » 45 0 » :
»»  China cash . . ” 30 0 o v
. Japan . » 39 0 s
» nails and composﬂnon . .
nuils . . . . 50 0 28 '
" old . » 33 0 »
” pigs and siabs . . ’ 38 0 ”
. sheathing, plate, and
raised bottoms . o 48 0 .
. tiles, ingots, cakes, and : ‘
bricks . . ° 9% 40 0 ”
” China, white, copper- ,
ware jis} 1 2 -
» foil or dankpana, whlte, A
10} in, X 44 in. «1 hundred | 2 6 '
lenves,
" foil or ddnkpana, co-
loured, 10§ in. X 4¥in, " 3 3 .
o wire, including wire of ) ’
phosphor-bronze . s 09 s
' all other sorts, unmany-- . . .
factured and manu- :
factured, except cur-
rent coin of the Gov-
. ernment of India, ~ .
which is free . {ad -valorem "
Gold bullion and ceoin . . Free,
Gold leaf, Enropean . .| hundred 3-4| Five
_ leaves. . per cent,
Iron, anchors and cables « - . o ad valorem| Oune
; ) per cent.
» oangle, T, and channel . ton 110 0 »
»  angleand T (if galvanised) " 160 0 s
n o » »  (if tinned) . . ad valorem v
»  bar, plate, and sheet, Low- .
moor . . S . fon 310 0
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SCHEDULE IV.—

‘_ Tar

i

(InporT TARIFR)=scontd,

GenEraL Duriss-—contd;

No, |

”

»

3

[LCT 1%

Names of Artieles. Por Voronft | Duty,
Métals and Manufacttires of
Metals—contd. £ a.
ME’I‘ALS, unwrought and wrought, . .
and articles made of metals—comd
Irom, bar, of any kind not speci- , ’
fied in this number .. ad valorem|  One
beams, joists, pillars, gir- per cond.
ders, bridge-work, and
other descrlptlons of
iron imported exclusive-
ly for building purposes ves » i
flat, square, and bolt, in- ,
cludmg Scoteh . . ton 94 0 .
flat, square, and bolt, in- .
cluding Scotch (if gal- oy
vanised) . » 150 © ”
flat, square, and bolt in-. 1
cluding - Scot¢h  (if .
tinned) . . . : od valorem|  ,,
hoop, plate, and . sheet, | :
other than Swedish . ton 122 o "
nails, rose, wire, and flat-
headed . . . cwt. 10 o i
nails, clasp . ’ 17 o o
nails, other sors, mclud- i
ing galvanised . . ad valorem i»
nail-rod . . . ton 104 O 5
nuts and bolts . . e ad valorem o
old . . . . cwt. 2 8 ’
pig . fon 60 0O "
pipes and tubes, 1ncludmg
fittings therefor, such as
bends, boots, elbows,
tees, sockets, flanges,
~ and thelike . . e ad valorein .
plate (if galvanised) . ton 200 0O ’
plates, tinned e . e |ad valorem) b5
rails, chairs, and fish- ' )
plates other than those
described in No. 93,
also gpikes (common]y
known as dogspikes) » A
me bowls . . . | set of ten 6 0 s
s . . .|setofsix| 3 0 »
1 5» Dobin sets . vee - |ad valorem, ”
rivets and washers , . owt, | 10 07 » '
(if |
galvamsed) | » ! 16 0 i
rivets and ~washers (if 1.
tinned) . . .. “vou lad valorem »




SCHEDULE 1}V,
" (JENERAL D.UTLES—.-:co.nt,d.

15

p current coin of the Govern-

Names of Artioles, Pet:
Metals and Manufactures of
Metals—contd.
MEeraLs, unwrought and wrought,
and articles made of metals—contd.
Tron, red, round, other than
Swedlsh under half an
inch in dlameter . o ton
» sheets and ridging, gal-
vanised . ewhs

»  sheets and ridging, tmned
»  Swedish, flat, square, and
bolt . . . ton

»  Swedish, nall-rod . »
; " round rod, underr
balf an inch in
diametar . o
wire, including fencing-
wireand wne-rope, but.
excluding wire-netting .

»  all other sorl:s, ineluding
wire-netting . .

v

Lametta ¢ . . .
Lead, ore, galena . . .
» pig o+
s Pipes . .
s  Sheets « - . .
. , for tea-ehests

Orsidue and  brass leaves,
European . . . .

Orsidue and brass leaves China ;! ’

Patent or yellow metal, sheathing |
sheets, and bolts . .

Patent or yellow metal, sheath=
ing sheets, and bolts, od »

Quicksilver . . .

Shot, bird

Silver bullion or coin, except

ment of India, which is free &«
Steel, angle, channel and spring

,» bar and blooms . .
» basic, all sorts {other
. than galvanised or tin-

ned basic steel sheets) ,
». Dbasie, sheets (if galvan-'
ised) . s -
(i tmned) '

L] ” L1}

{IMBORT TARIEF):

‘ vg&;ﬁm. Dlity. ’
| R a.
105 0| One j
per cent.
10 © » . ‘
ad valorem w o
142 0 ”
142 0 "
160 O »
ad valorem ”
» Five
| per cemnt
12 0|
10 0 it
ad valorem ”»
12 0 »
Free.
1 0| Five
per cent.
012 9
30 0 13 «
27 07
. 1.8 "
16 ¢ »
ad valorem »
” ~ Ona
' per cent,
» v
100 0O ”
2]0 0 »”
ad valorem »




SCHEDULE. IV.—(Iurorr ”'I‘AmFF):'—'contd.'
- Generan Duries—contd.

No,

15

- —————— ey,

+° Names of Articles. ~ Per ) Vn‘{x?;égn. Daty, .
Motals and Manufactures of ' _ )
' Metals—contd. ' g o
MuzTars, unwrought and wrought,
and articles made of metals—eontd. .
Stee), beams, joists, pitlars,
girders, bridgeworks,
and other descriptions
of steel fmported ex-
clusively for building
© purposes . . B oee ad valorem One
,»  cast and blistered of any per cent
kind not specified in
this No. . . . () sy e
5 hoops o . . . ton 145 O ”
» Dails o . o . - ad valorem o
,» nuts and bolts and nail- i :
rods . « . 13 ”w
S SO 80 0 .
» Dipes and tobes . . ad valorem '
» Dlates and sheets . .| ton 130 0 >
s Dates and sheets, other
- than hasic (if galvanised) » 220 O "
., ~ Dlates and sheets, other ’ b
than basic (if tinned) . . ad valorem »
.ys  1ails, - chairs, and fish~
plates other than those
described in. Neo. 93,
also spikes (cowmmonly .
known as dogspikes) « | ©. . ” .
,»  rivets and washers o ton 220 O "
” » w (Gf gal-
- -yanised) » 820 O ”
0 " s (if tin- :
ned) . ad valorem "
» Tebars. . . . fon | 106 O o
’ ,» (if galvanised) .| = » . 180 O v
» »  (if tinned) . Wl ves ad valorem .
,  wire, evcluding wire-net- :
) ting o . . v e i »
» Wire-rope . . ver A sy
,» all other sorts, inclnding
wire-netting .+ . » Five
. : er cond
Pin, blook . o+ .| oWk 9 o |F .
,» foil, China . . . i 012 ”
» other sorts . . . ad valorem ”
Zine or spelter, nails » . owt. 20 O ,,
” »  plates.and other .
' shapes, soft . » 18 O »
» »  plates and other .
i shapes, hard . » 13 .0
‘ » ,»  sheet or sheath-
ing- . . . 19 ©




SCHEDULE TV.—(Inrort TARIFF)—contd.
GENERAL __DgT;nfgf-{gqntd.

Neo. Names of Articles, Per Vg{:;t?on, Duty.

Moetals and Manufactures of R a..
Metals-—concld. .

15 |Mwrazs, unwrought and wrought, ,

and artitles made of metals—coneld. :

Zine or spelter, all other sorts . - ad valorem | Five

All othier sorts of metals . . » ‘ "

) Qils,
16 | OLs— .

Cajeputi & . . 0 o| quarb 1
Cagsia . . 3 . el ﬁ 2
Cocoanut . . . « e owt. 16 »
Earthout o . ° o e » 16 »
Grass . . . ° (N} i) 112 ”
- 1 Jinjili or til . . . . owt. 16 0 »
. Linseed, Eurépean Imperial 20 »
gallon,
ounde 156 0 o

» ’ .
2

OO W™

] Otto of sorts . . . s
1 Petroleum, including also naphtha
and the liguids com-
monly known by the
names of rock-oil, .
Rangoon oil, Burma
oi], kerosing, paraffin )
il, mineral oil
petroline, gasoline,
benzol,  benzoline, |
benzine, and. any ' i ,
inflammablé liquid :
which is made from
petroleum, coal, ) .
gchist, shale, peat or
any other bitum-
inous substanice, or
from any products )
of petroleaum +| TImperial . ‘Ond.

gallon. ) anna,
» which has its flashing .
: _ point at of above
two hundred degrees | . o

: of Fahrenheit’s ther- | .
mometer and is ’
roved fo the satis-
action of the Cus- : .
toms-Collector to be
intended for use
exolusively for the : .
batching of jute or »
other fibre or for _

lubricating purposes o ad valorem| Five
] per cant.

A, Sandalwood



Ganprat, DUTiES—Cconid.

Tariff

No. ‘Names of Articles. Por Valuation. Duty,
‘ Oflg--contd, ' ' B a
16| O1ns—contd. ) )
Sandalwood: . . N i I 7 0| Tive
‘Whale (exoept spermacefi) and, | per cen®e
sh . e . . . owt. 15 0 "
Wood = . . . B . 295 0. '
All other sorts of eil, including : .
paraffin wax - . . . vor ad valorem o

Other -Articles, unmanufac-
tared and manufactured.

17| AMBER, AND ARTICLES MADE OF
AmpER, including imitation
amber . . . . . oo B

: ” . LA

18| ApparEL, including drapery, haber-- }
dashery, and millinery, and mili- .
taty and other uniforms and
acconbrements; but  excloding : .
cotton-hosiery  (for which see :
No. 44) and boots and shoes (for

which see No: 70) and exéluding:
also uniforms, and accoutremerits

appertaining . thereto, imported by

a public servant for hig- porsonal.
use, which are free- . R .

19| Agr, woRKs OF, except statuary and |
pictures intended to be put up in .
a public place, which are free ..

‘ : 9 »

N | ” ”
90| AsBESTOS, AND, ARRICLES MADE OF
AsBEsTOS not otherwise deseribed .| . ¢ - S
91| Bags, Casks, Boxzs, and other| 1
packages, empty, of all kinds . . " "
929/"BAMBOOS, comMINOR, -gIASS, hay,
rushes, straw, and-léaves . . . . . Free:
93| Braps, of all materials except glass, | o
for which sée No. 58, and brass, - )
for which see No. 15. J i ,
S Beads, China, Ankddna . e 35 0 Five
N . R . : R | per cend.
0 T » D?g“ L ) : 30 O P "
» » Ga'dgad 1@ ¢ . » H 24 0 -
” ,» KamrakHi. o » 82 0 ::
114 3 Léhl' . L 29 V 44 O | ) )
» s Naksi . . - ” ; ‘88 0
” " Pakhavdii .| . | 30 0]
: e Sulemén1 . . " 34 0 2
Al othor sxts — » « o e |od valovem| s

24, BEIJTI&%GJ




896.1
SCHEDULE IV.—

k)

(TrporT TARIFF) —contd,
Geyepan Dupies

Nameg of Articles.

Per

Tariff

Valuation, Duty. )

Other Articles, unmanufac-
contd

BarrING of cobton, ]eathe‘r, or other

BoxwE, 1NcLUDING WHALEBONE,
articles made of . . .

Booxs, printed, including covers for
printed boeks. maps, charts, and
plavs, proofs, music, and manu-

f

27 | BrigTiEs AND Fisez for b1ushes
and brooms . . . .

28

BortpiNe  anD ENGINEERING
MATERIALS, nawely, asphalt,tbricks
and tiles, cement of all kinds, fire-
clay, earthenware piping, lime, and.
other kinds mot othelwxse de-

29

80 | CABINET-WARE AND FURNITURE .

}3,1i LaNpLrzs, parafiin .
" spermaceti . K .

» all other sorts . .

82 | UANES AND RATTANS, ARTICLEs
Basgrr  WORK—
Canes, Malacea . .
Rattans . . .

33 | CARRIaGES aND CARTS, mcludmo
bicyeles, tricycles, jinrikshas, Bath
chairs,  perambulators,  trucks, |
wheel-barrows, gud all other sorts
of conveyances, and component
parts,thereof . . . .

34 | Cases (EMPTY) for spectacles, opera-
glasses, ~ jewellery, = ard other
articles . . . .

Al] other sorts . . .

tured and manufaetured—.

material, for driving machinery .

scripts ' . . o

BrusuEs anp Broowms, all sorts .

seribed . . . . o

» wax . . V]

MADE OF CANE OB RATTAN,” AND |

290

jad vaforem

Free.

“Five
per cent,

ad valorem

we | Free

Five
per cent.

0 67
0 7 »
1 .

lad valovem ",

5 0 »
10 O E

ad valorem) »

35. CERLLULOID,




SCHEDULE. 1V.

GENERAL DuTiEs—contd,

No. | Names of Articles. ' Pgr V;Il‘gfg) - Duty,
’ Other Articles, unuianufac- ' £ d.
tured and manufactured— | -
contd.
35| CELLULOID, ARTIOLES MADE OF, , .
not otherwise desoribed . . oo ad valorem| Five
: ’ C per cent.
36| CHALK, common « . . ”» »
,» French, knife and plate :
powder, Bath brioks, .
: emery powder, and whit-
ing . . e . e ) E
37| CHINESE AND JAPANESE-WARE,
. including lacquered-ware, but ex-
cluding. earthenware, ohina, snd .
poreelain (for which see No. 47) .| "o ” »
38) Crocxs, Warcmes, and other time- .
keepers, and parts thereof . - . o w o »
89| Coar, CoxE, aND ParENT FUEL - " Free.
40/ COoIR AND ARBTICLES MaDE oF CoIE,
BxcEPT CaBLES AND RoPE (for
[ which see No, 42)— | L
= T ' Yarn of all kinds . . . cwt, 9 0| PFive
S ’ o “per conts
’ All other sorts . . . we . | ad valorem »
41| Cogag, real o e e . ™ o »
42| CoBvacE, Rorr, and Twine made V
of any vegetable fibre— , _
Coir, cables, tarred . . . cwts 7 0 -
» TOpPe . . . . . 10 0 ’
Cordage, hemp, European I A 25 0 »
- ” ”» Manila . . ”» ) 28 0 ”
Twine, sail, European . . i) 109 »
All other sorts of cordage, rope, )
X and twine . . o or ad valorem) ”
43| COEE, AND ARTICLES MADE OF
CORE~— )
Bottle-corks . . R gross 18| '
Vial corks . e e e » 0 8 P S
All other sorts . e e advalorem| . » -

44, COTTON,



SCHEDULE “TV.— (In’ibon’r"‘ '[*‘4&1-?'1#)

GenERAL DuTiEs—contd,

“=eontd;

Names of Aiticles,

44

46
47

48
49
50

61
652

531
-b4

&5

Other Articles, unmanufac-
tured and manufactured—
contd,

COTTON, AND ARTICLES MADE OF
CoTToON—

» AW . . . .

»  twist and yamn , . .

» Sewing thread . . .

»  Piece-goods, hosiery, and all

other manufactured cotton

goods not otherwise de-

scribed . . . .

DisinrEcTING AND DEODORISING
Fruip axnp Powpxs e .

‘EarrH, CoMuoN CLAY, AND SAND .

EsRTHENWARE (excopt earthenware
piping, for which see No. 29),
china, china clay, porcelain, and
imitation or false coral Tt

Eees, ostrich and other,

riot
mounted . . . . :

EMERY PAPER AND CLOTH, &ND
SAND-PAPER . v .
FaNs oF ALL KINDS, exoept common
palm-leaf fans, which are free = .’

Frarasrs, including bird-skins .
Fireworxs, all sorts, including
fulminating-powder |, . N
Frax, awND ARTICLES MADE OF
FLAX, including linen-thread .
FrLowERs, ARTIFICIAL, not other:
. wise deseribed. . . . .

‘ForNiTURE, TacELE, aND Ap-
PAREL, hot otherwise desoribed,
for steam, eniling, ‘rowing and
other.vessels . o e e

i

Per

‘Tariff
Valuation.

Daty.

£ a

ad valorem

)

»” N

Frew.
»»
»”

Three
and
one-half
per cent.,

Five .
per cent,
Fzee,

Five
per centn

” N

w

w

”»

56. Furs




SCHEDULE IV.—'(I‘MPORT TARIFF) —contd,

= o : GrnerAL DuTiEs——contd,

No, . Names of Articles, Per Vu?:;;?on. Duty,
Other .Articles, unmanufac- R a.
tured and manufactured—
i contd,
66| FUR, AND ARTICLES MADE OF FUR, :
not otherwise described . . v, Jad valorem| Fiye
per cent,
57| GELATINE . . . . . 2 »
68| Grass, (LASS-WARE, AND FALSE
PEARLE—
Glass, China, all colours . . 133ib 32 0 "
» . crown,coloured . « | 100 super- 15 0 ’
ficial feet..
' i . »  of sizes . . . 6 0 "
‘Pearls, false, bdjria. . . . Jakh 3 0 "
» »  boria . . .| thousand 010 ”
» 5 Jauria.. . . lakh 6 0 ',,
» » lolakh -+ « | ‘thousand - 0 8 "
;M ” nathiﬂ . . ) 0 8 9
” »  tdohia. . A 0 8 »
” » wattanah . [ l§kh 10 0| N
All other sorts of glass and
manufactures of glasg, includ-
ing false pearls and glass ,
beads:. . . o ver ad-valorem ’
69| GoMs, Gum-RESING, and _articles
made of gum or. gum-resin—
Copal . . o e . cwh, ”
Cuteh and gambier. . . ” v
Gamboge . . " . il »
Gum-Ammonias - . . cwt, »
» Arabic . ’ . . » »
» -Bdellium (common: gum) . » »
» Benmjamin =, » .
: ‘ »»  Bysabol (coarse myrrh) .- _—_— »
: »  Olibanum orfrankincense . wo o
- » Persian (false) ., . " »”
A Kino . 7, . . » ”
Myrrh . . . . n o
Rosin . . . - » :,
All other sorts of gums, gum- o ‘ '
resins, and articles made of
guw or gum-resin, including _ |- v
caoutchous and gutta-percha.. | s -ladwvalorey;
60| Hazr of all kinds, and articles made _
‘ of thair = . e ¢ rer P »
61. HEmp,

R




SCHEDULE IV.— (IMPdRT' TARIFF)==00mtd.

Grnspal Duries——contd,

61

62

63

64

"85,

Names of Articles,

Per

Tarift
Valuation,

Other Articles, unmanufac-
tured and manufactured—
contd.

Hzeue, including Manila hemp, and
articles made therefrom (except
cordage, rope, and twine, Tfor
which see No. 42) . . .

Hipes AND SxiNs (except raw or
salted hides and skins, which are
free}—
Hides, border . . .
,»  buffalo . . .
5s  COW o . . .
8kins, including parchment and
vellum, gold-beaters’ skins,
and all “other descriptions of
hides or skins = . . .

Horw “ . . . .
1 articles made of, not other-

wise described . .

INSTRUMENTS, APPARATU8 AND
APPLIANCES, and parts thereof—

. -Computing, Dental, Distilling,

: Diving, Drawing, Educational,

Electrio, Electric lighting,
Galvanic, Measuring, Musical,

ing materials for Photo-
graphy), Scientifie, Surgical,
Surveying, Telegraphic, Tele-:
phonic, Typewriters, .and 4ll
other sorts, except Telegraphic
instruments and apparabus

‘patty, which are free . .

IvOoRY AND IvORY-WARE—
Unmanufactured—

Elephants’ grinders . .

Elephants’ tusks (other -than

“hollows, centres and points)

each excesding 201 in waight,

. and hollows, centres and points

Optical, Philosephical, Phono-: k
graphic, Photographie (includ--

when imported by or under |
the orders of a railway ‘eom-|

each weighing 10fb and over .

* _each
. seore

owt.

33 0

[ 350 30

ad wvalorem| Five

per cent.

70 0 »
60 0 »y

ad valorem "

ad valorem| Five

»

)

80 0 | , -

" Blephants,




SCHEDULE IV.—(Tiror Tantét) —contd.
GrxEraL DuTiEs—coditd. '

S . No, Names of Articles. , Per Vig‘\i;’t?;n; Du(:j..

Other Artidles, unmdnufsc- ' R a
tured and manufactured— '
contd, .

65| Ivory aND IVORY-WARE—cinid,
Unmanufactured—contd,

Elephants® tusks (other thsn
hollows, tenitres and points) not
less than 100 and Aot exceed-
ing 20 each, and hollows,
centres and points each weigh-
inglessthan 10 . .

Elephants® tusks, each less than
10b (other than hollows, cen: .
tres and points) . . e " 526 0

Sea-cow off moye teeth, each not ‘
less than 41b . . . ” 200 0

0

owt. 680 0| PRive
- | per cent.

Sea-cow or moye teeth; each not v

less than 816 and uwnder 4b6 .| =~ 185
Sen-cow or moye teeth, each less B
than 3&) . . ‘. [

A1l other sorts, manufactured and
unmanufactured . . .

» 185 0.
s ad valorem) -

66| JET, ARTICLES MADE OF ~ . .

67| JewrLLERY ARD JEWELS, ineluding
plate and other manufactures of
gold and silver—

e . ther C ;
Silverware, plain 0! tola 10 .
” embossed than »

Euro-
or chased ro

pean

All other sorts, escept precious
stones and -pearls; wuuset,
which are free . . . ‘on

¥

»
L 68 JUTE, raw . Y .a . . T o ’ ’Free.

,, orticles made of, except
geoond hand or used guony v .
bags, which are free . ad valovem| Five

per cent,

69| Lac, all sorts, ‘and articles made of
{ lao . .. o .

” 1

e i

"0, LEATHEE,



1896.]

SCHEDULE IV.— (IMPORT TARIFE)—contd.: .

GENERAL Durins—~—contd.

No, Names of Arbicles, Per . Vﬁﬁ;‘g‘)m .| Duty, "
Other. Articles, unmanufac- ' R. a.
tured and manufactured— . ;
contd. :
70| LearexER, and articles made of
leather, mcludmg boots and shoes,
harness and saddlery . . . . ad -valorem| - Five
: per cent,
71| ManonEs of all kinds, inecluding
animal bones . . . ee Free..
72| MarINE aND NAVAL STOBES, not
otherwise desoribed . . . ad valorem| Five
: . -per cent,
73| MarcHES, all sorts . . . . »

74) Mats aNp MaTTING— .

. Floor-matting, China and Singa- '
pore, of all sorts . o
All other sorts, except ooir-
matting  (for which see
No.40) v -« e e ad valorem o

75| M1ca anp Tarc, and artioles made o : :
therefrom . . . . . R : !

76| MINERALS NOT . OTHERWISE

DESCRIBED . . . . e |0 » »
77) MoDpELS OF ALL DESCRIPFIONS .| = ... ” 1
78| MouLpERS' BLACKING AND SAND . " ».

7

(<]

OILCAKE, also bran, fodder, and
cattle-food of all kinds R . : Free.

80 Orz-crore aNp Froozm-crorH,

inoluding lincrusta, linoleum, and

tarpaulins . . . . ad valorem| Five

) per cent,

81| Paints, CoLovms, PaINTERs' :
MATERIALB, and compositions for

_ application to leather, wood, and

metals—
“Qchre, other than European, all
colours . . ewt,. 1. 8. ”
Paints, composmon . . . 65 0 »
» patent driers . . s 10 O ‘»

Pryssian




k[ACVT Eic

SCHEDULE V.= (Luvort TARTwE)~-contd,

GENERAL DUTIES—=COntd,

No. Names of Articies, Per V;{S;?OD_ Duty.
Otheér Articles, unmanuface R a
tured and manufactured—
contd,
81 | Paints, Corouss, PaIiNTeRs’
MarEeRIALS, and compositions for
application to leather, wood, and
metals—conid,
Prussian blue, China . . i 0 8| Five
per cent.
” ,» European . » 10 »
Red lead . . o Tl ewh | 14 0 »
Turpentine . . . .| Imperial 2 0 "
‘ ' gallon,
Verdigris . o e “ owt, 700 .
Vermilion, Canton . .| boxof9 | 95 O ”
) . bundles.
White Jead . . . . cwt. 16 0 »
White zine . . . . i) 25 0 3
_All other sots, including glue .
and putty . . . . e ad valorem P
82 | PapgR, PastEBoARD, MILLBOARD,
AND CampBoaRD of all
kinds, including ruled or
printed forms and account
and manusecript books,
labels, advertising ecircu-
lars, sheet or  card
almanacs and calendars,
Christmas, Kaster, and
other eards, including .
cards in booklet form,
including also waste paper
and old mewspapers for ] :
packing . . . vos » 1 »
Yy articles made of paper and :
papier-méché . . o TR »
83 | PRRFUMERY—
Gowla, busked and unhusked . cwt, 385 0 ’
Kapurkachri (zedoary, China) . ” 9 8 »
Patch leaves (patchouli) . . » 9 8 »
Rose-flowers, dried . . », 16 0 »
Roge:water « o o Imperial 20 "
. .gallon.
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SCHEDULE IV.—(Lurort

TAB\IF’F;‘)‘-"W?WJ-}

GeneraL Durtes—contds

83

84

85

86

87.

88

89

90 |

91

1 Raes

Naines of Articles,

OtHei A¥ticlés, unmanufac<
tured and manufactured—
contd.

PERFUMERY—contd,

All other sorts, except pei‘fumed
gpirit (for which see Schedule
11T) '

Prers and other implements used

in the consumption of tobaceo and
other nareotics « . . .
PrrcH, Tag AND DAMMER—

Bitumen . . . . .
Dammer . . . . .
Pitch, American and European .

,  coal . . e
Tar, American and European

,» ocoal. . . . .

,, mineral . « e .

Prants aND Buiss, living, also
dried for herbaria . . .

PrLagtse oF Pamis, and articles
made of plaster of Paris, not other-
wige described . . . .

PruMBaco, and srtioles made of
plumbago .. . N . .

Prrorous STONES AND PRARLS,
unset

Purp of wood, straw, rags, -papeT,
and other materials « e .

| prinrine AND LITHOGRAPHING

MATERIAL, namely, presses, type,
ink, brass rules, composing stioks,
chases, imposing fables, and Jitho-
graphic stones, but not in¢luding
paper . . . . .

‘Per

= e e

Tatift .
Valuation, Daty.
£ @
od valorem| Five
per cent.
1 »
.. »
> 8 »
7 0 »
2 8 »
6 O Yy
3 0 2
ad valorem ”»
Free.
ad valorem ’Five
per cent.
” . B »
Vo Free.
YY) ”
/ . »




SCHEDUT.E IV.—(Iuport Tarter)<=contd,
" GENERAL Duriss— contd. ‘

AeT TIT

%

Tariff

N f icleg.
ames of Articles, Valuation,

. Per

Dﬁty.

Other Articles, unmanufac-
tured and manufactured-—
contd.

Rarnway MarErIAL for permanent-
way and rolling-stock, namely,
cylinders, girders and other mate-
rial for bridges, rails, sleepers,
bearing and fish-plates, fish-bolts,
chairs, spikes, crossings, sleeper
fastenings, switches, interlocking
apparatus, brake gear, couplings
and springs, signals, turn-tables,
weigh-bridges, engines, tenders,
carriages, waggons, traversers, trol-
lies, trucks, and component parts
thereof; also cranes and water
cranes and standards, wire, and
other material for fencing, when
imported by or under the orders
of a railway company :

Provided that for the purpose of
this exemption “ railway ”’ means
a line of railway subject to the
provigious of the Indian Railways
Act, 1890, and includes a railway
constructed in a Native State under
the suzerainty of Her Majesty,
and also such tramways as the
Governor General in Council may,

- by notification in the Gazette of | .
India, specifioally include $herein .

SEEDs—
Castor . . .

[

Cummin .

”» black . . . .
Linseed . '
Methi .
Mustard, rape or sarso . .

. .

Poppy . . . . .
Quince, bihiddna . . .
Sozird .
Til or jinjili . . .

All othersorts . & . .

- 60
24

. .

coowowwoo &

ad valorem,

SrrLts aND COWRIES—
- Chanks—large shells, for cameos .

hundred
white, live . . o

”» »

N RS
OO0 .

2” »

9 dead . .

Free.

Five-
pex cent,
” ’
”
”
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SCHEDULE IV.—(Iurorr TRIFE)-
GeNERrRAL DuriRs—contd,

No. Names of Articles, " Por Va:f\?;itgm. Duty.
£ a.
Other Articles, unmanufac-
1. tured and manufactured—
contd.
95| SEELLS AND CowRIES—Ccon{d.
) . Five
Cowras . . +| hundred - 0 10 |per cent,
Cowries, bazar, common . .| ewt. | 3 8 »
» Maldive . . ¥ » 8 0 »
” sankhla . . . » 70 0 "
o yellow, superior quality » - 4G v
Mother-of-pear], naore . e » 45 0 ”
Nakhla . . . s 60 0 »
Tortoise-shell . . . jisl 10 0 v
» nakh . . o 4 0 ”
All other sorts, including artwleq
made of shell, not " otherwise de ]
seribed o . . o ad valorem »
96| Sm1rs aND OoTHER VESsELs for in-
land and harbour navigation, in-
cluding steamers, steam-launches,’
boats, and barges, imported entire- .
or in sections . . . . i e Free.
9%| S1L.x, AND ARTICLES MADE OF
SILK— | )
Floss ) ] . . L. fb 7 8 Fiye
o per cent,
Piece-goods N . . . we  |ad valorem o
Raw s11k-—— } :
Chgharam, Coohm-Chma, and | -
Yellow Shanghai. P R 4 8 ”
Mathow . . . ” 3 4 ”
Other kinds of China . . » 6 8 "
Waste and Kachra . . . ” 1 4 "
Panjam . « . . ” 20 "
Persian . . . o ” 5 0 ’
Siam ' " 3 0 s
Produced from the tasar or other
wild worm . . . ) 4 0 '
Sewing thread, China . B 9 0 .
All other sorts, including cocoons, |- ... ad valorem "
98| S1ziNa for cotton, paper, or any )
' . other material . . . N FTY » » .
QQPSOAP . 3 . . .| .o . I 90
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SCHEDULE: 1V.—(Iareory TARIER)—contd.

G enErAL Duriss—conid,

Names of Articles.

‘ Per

Other Articles, unmanufac-
tured and manufactured—
contd.

SPECIMENS  ILLUSTRATIVE - OF
NaroBan ScIENCE, including also
antigue coins and medals .

SPONGE AND SPONGES . . .

STARCH . . . . .

STATIONERY, excluding paper (for
which see No.82) . . .

SroNE aND MambLE, and articles
made of stone and marble . .

Srraw PLATTING, and articles made
of straw, not otherwise described .

TarLow’ AND GREASE, including
stearine . . . . .

Tra-ogests of metal or wood,
whether imported entire or in sec-
tions, provided that the Customs-
Collector is satisfied that they are
imported for the purpose of the
packing of tea for transport in
bulk . . . .

described . . . . .
Torrer REQUISITES not otherwise

described . . . . .

”Toys‘, ineluding toy-books, aﬁd re-
quisites for all games . . .

UMBEELLAS, parasols, and sun-
shades of all kinds . . .

VULCANITE aND EBONITE, articles
madé of, not otherwise described .

Texrirs Fapeios not otherwise,

owt.

Tariff Duty.

Valuation.

Froe.

ad valorem Five

per cent,
£l »
22 »
" ”»
”» ”
20 0 »
. Free.

ad valorem| TFive

per cenf, -

113. WaLRING




SOHEDULE 1V.— (Tupotir TARIFF)-;uonch

GF‘NERAL DUTIEs—concld

Tariff

Names of Articles. Valuation.

Other Articles, unmanufae-
tured and manufactured—
coneld.

WarriNg STICKS and sticks for
umbrellas, parasols, and sunshades,
of all kinds, mounted and un-
mounted, driving, riding, and
other whips, fishing rods and lines’ ' ed valorem| Five-

per cent.

Wax, and articles made of Wa.x, ex-
cluding candles (for which see
No. 31) . . . . .

Woop anp TiMBER ‘(except- fire- |
“wood, which is free), and articles
made of waod not othe1w1se de- .
seribed . . . . wl . gy

WooL, raw- . Free.
»»  articles. made of mcludmg . : .
felt e e . ad valorem| Five

: percent.
AYLL OTHER ARTICLES, manufactured
or unmanufactured, not deseribed
in this Schedule . . .

SCHEDULE V.—(Exporr TaRIsr.)

Name of Article. - Rate of duty.

‘Ricg; husked or unhusked, mcludmo Three annas per Indian maund
RICE-FLOUR, but not including RBIcE of 822 b avoirdupois weight.
BRAN and RI1GE-DUST, which are free. |- R




